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ELECTION COMMISSION OF INDIA

NOTIFICATION
Nirvachan Sadan, Ashoka Road, New Delhi-110001 Dated: 23rd March, 2022 2 Chaitra, 1944 (Saka)
No. 155/BR-LC/2022 (1) :- In exercise of the powers conferred by sub-section (1) of

Section 22 of the Representation of the People Act, 1951 (43 of 1951), the Election Commission of
India hereby appoints, in addition to the officers appointed vide its Notification no. 155/BR-LC/2003
(1), dated 01* May, 2003, the following officers of Government as specified in Column (2) of the
TABLE below, as Assistant Returning Officer to assist the Returning Officer of the Council
Constituencies in the State of Bihar, specified in Column (1) of the said TABLE, in the performance
of functions of such Returning Officer:-

Name of the Constituency Assistant Returning Officer
@ 2
Local Authorities' Constituencies
Patna Local Authorities' Constituency Special Rationing Officer, Patna

Additional District Magistrate General, Patna

Additional District Magistrate, PGRO, Patna

Nalanda Local Authorities' Constituency District Land Acquisition Officer, Nalanda

Deputy Collector Land Reform, Hilsa

Deputy Collector Land Reform, Biharsharif

Director, Accounts Administration Self Employment,

Nalanda
Gaya-cum-Jahanabad-cum-Arwal Local Additional Collector (Revenue) Gaya
Authorities' Constituency Additional Collector, District Public Grievance

Redressal Officer, Gaya
District Panchayat Raj Officer, Gaya
Aurangabad Local Authorities' Constituency Deputy Development Commissioner, Aurangabad

Nawada Local Authorities' Constituency Additional Collector-cum-Additional District
Magistrate, Nawada

Additional  Collector  (PGR)-cum-District  Public
Grievance Redressal Officer, Nawada

Bhojpur-cum-Buxar Local Authorities' Sub-divisional Public Grievance Redressal Officer, Piro

Constituency Sub-divisional Public Grievance Redressal Officer,
Jagdishpur

Rohtas-cum-Kaimur Local Authorities' Senior Deputy Collector, Rohtas

Constituency

Saran Local Authorities' Constituency Deputy Development Commissioner, Saran, Chapra
Additional Collector, Saran Chapra

Siwan Local Authorities Constituency Deputy Collector, Land Reform, Siwan Sadar
District Land Acquisition Officer, Siwan

Gopalganj Local Authorities' Constituency Additional Collector, Gopalganj

West Champaran Local Authorities Constituency | Deputy Development Commissioner, West
Champaran, Bettiah
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Name of the Constituency

Assistant Returning Officer

1) 2
Additional Collector, District Public Grievance
Redressal Officer-cum-Additional Collector, West

Champaran, Bettiah
Deputy Collector Land Reforms, Bagaha

East Champaran Local Authorities' Constituency

District Supply Officer, East Champaran, Motihari
Sub-divisional Public Grievance Redressal Officer,
Pakaridayal

Deputy Collector Land Reform, Sadar, Motihari

Deputy Collector Land Reform, Chakiya

Muzaffarpur Local Authorities' Constituency

Deputy Development Commissioner, Muzaffarpur

Vaishali Local Authorities' Constituency

Land Reform Deputy Collector, Hajipur

Sitamarhi-cum-Sheohar Local Authorities'
Constituency

Deputy Development Commissioner, Sitamarhi
Additional Collector (Department Enquiry),
Sitamarhi

District Transport Officer, Sitamarhi

Darbhanga Local Authorities' Constituency

Additional Collector, Departmental Enquiry,
Darbhanga
Deputy Development Commissioner, Darbhanga

Samastipur Local Authorities' Constituency

Deputy Development Commissioner, Samastipur
Deputy Collector Land Reforms, Samastipur

Munger-cum-Jamui-cum-Lakhisarai-cum-
Sheikhpura Local Authorities' Constituency

Deputy Development Commissioner, Munger

Begusarai-cum-Khagaria ~ Local
Constituency

Authorities'

Deputy Development Commissioner, Begusarai
District Land Acquisition Officer, Begusarai

Saharsa-cum-Madhepura-cum-Supaul Local
Authorities' Constituency

Senior Deputy Collector, Saharsa

Bhagalpur-cum-Banka Local Authorities'
Constituency

Deputy Development Commissioner, Bhagalpur
Deputy Collector Land Reform, Kahalgoan
Senior Deputy Collector, Bhagalpur

Madhubani Local Authorities' Constituency

Sub-divisional Public Grievance Redressal Officer,
Benipatti

2. The above appointment of Assistant Returning Officers is for the purpose of Counting
of votes in respect of the Biennial Election to the Bihar Legislative Council from above mentioned
Local Authorities' Constituencies to be done. The Officers shall cease to function as Assistant
Returning Officer immediately after the biennial election from respective Constituency is over.

By order,
SUMAN KUMAR DAS,
Secretary.

Jrefters, AfAaTerd qeomed,
fagrR, gear aRT yaifera vd gfsal
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